THROUGH SPEED POST

IN THE HIGH COURT OF DELHI AT NEW DELHI

F.No. 437/Comp./DHC/N0.10958-67
Dated: 05.05.12

From
The Registrar General
Delhi High Court
New Delhi.

To

As per the list attached

Sub: Quotation for HP Touch Smart 520-1110IN, 2nd Generation Intel Core i5
Processor i5- 2400S (2.5 GHz, 6MB Smart Cache), 4 GB RAM PC3-10600
DDR3-1333 (10667 MB/s), 1 TB Serial ATA Il Hard Drive, Multi-Touch
enabled 23” (58.42 cm) Full HD LED Display etc.

Sir,

This Court intends to purchase HP Touch Smart 520-1110IN, ohd Generation
Intel Core i5 Processor i5-2400S (2.5 GHz, 6MB Smart Cache), 4 GB RAM PC3-
10600 DDR3-1333 (10667 MB/s), 1 TB Serial ATA Il Hard Drive, Multi-Touch
enabled 23” (58.42 cm) Full HD LED Display etc. for the use of this Court.

You are requested to submit quotation for the same thereof in a sealed
envelope to the undersigned on or before 19.05.12. The validity of rates should not be
less than 6 months.

The envelope should be addressed in the name of “Registrar General, Delhi
High Court, New Delhi” and the subject of this letter be superscribed on the envelope.

The quotation received after due date shall be summarily rejected.

Yours truly,
Sd/-
(K.K. Nangia)

Joint Registrar (Computerization)
for Registrar General



